FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SAPS INFRASTRUCTURE PVT LTD

SI. | PARTICULARS DETAILS

N

1 | Name of corporate debtor SAPS INFRASTRUCTURE PVT LTD
2 | Date of incorporation of corporate debtor 16/02/2006

3 | Authority under which corporate debtor is | RoC-Mumbai

incorporated /Registered
4 | Corporate Identity No. of corporate |U45200MH2006PTC159779
debtor
S | Address of the registered office and | 401-B, Floor4, B Wing, Durvankur Chs Ltd,
principal office (if any) ofcorporate debtor | Dadoji Konddeo X Road, Opp Susex Indl
Estate, Byculla (E) Mumbai Mumbai City MH

400027 IN
6 | Date of closure of Insolvency Resolution |25/02/2022 (Date of Liquidation Order),
Process
7 | Liquidation ~commencement date of [25/02/2022 (Date of Liquidation Order)
corporate debtor downloaded from the NCLT website on
15/03/22

8 | Name and registration number of the | KAIRAV ANIL TRIVEDI
insolvency  professional acting as | IBBI/IPA-002/IP-N00728/2018-2019/12332

liquidator
9 | Address and e-mail of the liquidator, as |23 A 5" floor Jyoti Bldg, Barquatali Dargah
registered with theBoard Margh, Wadala(E),Mumbai,400037.

E mail:- kairavtrivedi2002(@yahoo.co.in
10 | Address and e-mail to be used for |413-414 ShramJeevan B 5 Opp Lodha New

correspondence with theliquidator CuffeParade, Wadala Truck Terminus Mumbai
400037,E mail kairavtrivedi2002@yahoo.co.in
11 | Last date for submission of claims 14/04/2022

Notice is hereby given that the Hon’ble National Company Law Tribunal, Mumbai, Bench 111, has ordered
the commencement of liquidation of the SAPS INFRASTRUCTURE PVT LTD on 25/02/2022, vide IA
512 of 2021, Order downloaded from the NCLT website on 15/03/22.

The stakeholders of SAPS INFRASTRUCTURE PVT LTD are hereby called upon to submit their claims
with proof on or before 14/04/2022, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All othercreditors may
submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.
D &
3 1BBUIPA-002 \&
Name and signature of liquidator :// %
Kairav Anil Trivedi -IBBI/IPA-002/IP-N00728/2018-2019/12332 '\

Z% e No=te Q’*Nm L2
] w{ IP-NoOTZS/
Mumbai, 16™ Day of March, 2022



>

WWW.FINANCIALEXPRESS.COM

THURSDAY, MARCH 17, 2022

@ = [\

Religare

Finvest case: reeureau

C . t Chennai, March 16 n(z
S re]ec S ) INDIA'S LEADING DEEP-teb TS,
11 start-up hub spearheaded
ShlVlIlder S IIT MaI:lras Incubation Ce llgl:-
3 - (II'TMIC) and RBI Innovation©tab-
lnte rim Hub (RBIH), a wholly-owneduding
. subsidiary of Reserve Bank off€arch
ball plea India, have signedamemoranj

Rajesh Bansal, CEO of RBI  intend to build a robust envi-
Innovation Hub (RBIH) said, ronment conducive to the
“RBIH aimsto fosterand evan- growth of fintech start-ups in
‘gelize innovation across the  the nation”
financial ecosystem. The Through careful incuba-
startup ecosystem in India tion, the aim is to empower
makes a significant contribu- startups to scale with agility
tion to the economic prosper-  and deploytechnological inno-
ityof the nation.Throughsuch  vations that transform India’s
incubation partnership, we Fintech landscape.

IT-M |ncul1tilpport fintech startups

+ THE SUPREME COURT on
Wednesday dismissed the plea
for interim bail of former Fortis

Hegithane promoterShlvxnder J The borrower/s in specific and

Mohan Singh, who along with
others, is accused of misappro-
priating 2,397 crore of Reli-
gare Finvest (RFL) funds.

Singh had sought interim
bail for a short period on+-«
“humanitarian grounds” for
helping his ailing mother take
part in the last rituals of his
maternal uncle, who died on
March 8 in Haryana.

“We are of the opinion that
the presence of the accused
was notamust...,"said abench
of Justices MR Shah and BV
Nagarathna, dismissing
the plea.

The bench heard the sub-
missions of seniorlawyer Gopal
Jain, appearing for the jailed
accused, Solicitor General
TusharMehtaonbehalf of Delhi
Police, and senior advocate R
Basant, representing the com-
plainant inthe case. It took note
of the seriousness of the crime
in which Singh is facing the
charges and the pendency of
anothercase of moneylaunder-
ing in which he was accused of
paying a bribe to the tune of
%200 crore toget bail.

At the outset, the senior
.lawyer representing Singh said
that his mother had suffered a
stroke and he be granted bailon
humanitarian grounds to be
with hermotherin the last rites
of herbrother.The SG,however,
said Singh s a flight risk.

Earlier, the apex court had
asked the Economic Offence
Wing (EOW) of Delhi Police to
conclude a probe by December
15, last year in the case of mis-
appropriating ¥2,397 crore of
. ReligareFinvest (RFL) funds.

The police had said that the
investigation was at an
advanced stageand sought time
bytheend of thismonthtocom-

-M—-:m

repayment of Bank's dues by tt 2
by the Bank, the gold ornamen
availed by them will be sold in
auction on 25th March, 2022 at
at the discretion of the bank upo
further informed that the gold o
and if there is a further balance
recovery of the balance amounts
For more details/account wise in

Place: Andheri (West)
Date:16.03.2022

contact respective branches. .

SI. | Account Name Acc

No., Openil

1. |Anil Mishra 18 Al

2. |Chandan Bamwal | 18 Au

3. |Nirmala Babu 25 No

4. |Satishkumar P §6 &u

5. |Jagdish [e]

6._|Prakash Chandra Das| 27 No

7. |Chaturbhuj 27 No

8. |Ariun 14 De t

9. [Divya 09 JurP*€ on

10. [Imran 25 Augnodify
Authorised Officer
CSB BANK !

FORM B
. PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankrup Beoard of India (Liquidation Process)

Regulations, 2016)
FORTHE ATTENTION OF THE ST/ AKEHOLDERS OF SAPS INFRASTRUCTURE PVTLTD
ﬁ:i PARTICULARS DETAILS
1 Name of debt SAPS INFF_IAS‘I'RUCWREPWL‘i‘D
2 Date of incorporation of 16/02/2006 . -
corporate debtor oW
3 Authority under which corporate RoC-Mumbai
debtoris incorporated /Registered
4 Col Identity No. of . : U45200MH2006PTC159779
rporate Identity
5 Address of the registered office 401-B, Floor4, B Wing, Durvankur Chs
and principal office (if any) of Ltd, Dadgji Konddeo X Road, %}p
corporate debtor Susex Indl Estate, Byculla (E) Mumbai
i Mumbai City MH 400027 IN |
6 Date of closure of 25/02/2022 (Date of Liquidation Order
i Insolvency Resolution Process : g
T4 Liquidation commencement date 25/02/2022 (Date of Liquidation Order)
of corporate debtor downloaded from the NCLT website
. on 15/03/22 et
8 Name and registration number of KAIRAV ANIL TRIVED|
the insutvencY rofessional IBBI/IPA-002/IP-N00728/2018-2019/12332
acting as liquidator
9 | Address and e-mail of the liquidator, 23 A 5th floor Jyoti B!d& Barquatali
as registered with the Board Dargah Margh\,,\yvoadala , Mumbai, 400037.
E mail:- kairavtrivedi2002@yahoo.co.in
10 [ Address and e-mailto be used for 413-414 ShramJeevan B 5 Opp Lodha
correspondence with the liquidator New CutfeParade, Wadala Truck
Terminus Mumbai - 400037,
E mail kairavtrivedi2002@yahoo.co.in
11| Lastdate for submission of claims 14/04/2022 iET ]

Notice is hereby given that the Hon'ble National Company Law Tribunal, Mumbai, Bench ll, has

ordered the commencement of liquidation of the SAPS INFRASTRUCTURE PVT LTD on

25.02.2022, vide IA 512 of 2021, Order downloaded from the NCLT website on 15.03.2022.

The stakeholders of SAPS INFRASTRUCTURE PVT LTD are hereby called upon to submit their

%ﬁmvﬁhpmofonorbefomu.mm,bh" i atthe add i againstitem
.10, j

The financial creditors shall submit their claims with proof by electronic means only. All other

creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Name and signature of liquidator ;// ’

Kairav Anil Trivedi -IBBI/IPA-002/IP-N00728/2018-2019/12332

Mumbai, 16th Day of March, 2022

Maha Krishi Samrug
(Scheme for Food and Agro{ ..
& Agri Infrastructure ProjectdHC

- Lowest Rol 7.35%3ite

Give Missed Call L

-~

@ O P SO
mpany Under Ministry of Ports, Shipping & ays, Govt:
4 Floor, Nirman Bhavan, Mumbai Port Trust Buildi M.P. Road, n (E), Mumbai-400010, -
oor, Nirman Bhavan, Mumbai Port Trust Building, n#nzga::n 2

Phone No.: 022-6656 6335 Fax No.: 022-6656 6336 Email: hr@iprclin

ADDENDUM NO_1
The following Addendum is issued to Advt. No. IPRCL/MUM/HR/REC.01
editions of The Indian Express & Financial Express from 21.02.202210 24.02.

. No, Name of the Post / Designation & Location . 'ﬂ'ggg""'"!
@ CGM(Bl(igﬁes) — 01 at Secunderabad, (6) GM (Projects) - 01 at New Deputation/
Delhi, (9) AGM(Projects) — 01 at Gandhidham, (11) )G (Projects) —01 at Contract/
Ranchi & 01 at ennai, (14) DGM (HR) — 01 at Mumbai, (16) Sr. Re-employment
Manr:gr(Pngects)—Ol at New Delhi &01 at Bilaspur, (17) Asst. Comgany

Secretary — 01 at Mumbai, (18) Manaser (PWay) — 01 at Kolkata & 01 at

Piparwarand (19) Manager (Traffic) — 01 at Bhubaneswar

The last date of receiving applications for above posts is extended upto 04.04.2022. For detailed
Vacancy Circulars, eligibility criteria, format of application, how to apm. efc. please visit on website
Www.ipa.nic.in then click for Whats New/ er Organization nt/ Indian Port Rail

22 published in all
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NOTICE
Under the Instruction of My Various Clients This Notice is hereby given that the following Share certificates of
Various Share Holders of M/s Reliance Industries Limited having Registered Office at Maker Chambers 1V,
3rd Floor, No. 222, Nariman Point, Mumbai - 400021, which are Registered in/our following names as given below|
has/have been Lost without transfer Deed by mejus & Since Ifwe have purchased & are Holding these shares &
the same are not traceable at our end, |/We have applied for issue of Duplicate Share certificates. The Undersigned

has been informed that the said shares have been transferred to IEPF.
Folio Number Name of the Share holder | Certificate No.| _Dist.(From) Dist. (To) [No. of Shares
29566411 | Mrs. Manju U Mehta Jointly | 53466232 | 1251111267 1251111271 05
with Suraj Kanwar D Mehta | 53466233 | 1251111272 1251111311 40
66766785 6885040366 6885040545 180
032783287 | Gyanchand Parekh Jointly 7381017 146297752 146297759 08
with Prem Parekh
So,General public are hereby warned not to deal with the Above securities and if the Company do not receive

any objection within 15 Days from the date of publication of this Notice on the above mentioned Regd.
Address of the company or to the Company's R&T Agent M/s K. Fintech Pvt Ltd, Selenium Towers — B, Financial
District, Nanakramguda, Plot No -31 & 32 Road No - 1, Gachibowli, Hyderabad - 500032, Telengana,
The Company will proceed for the issue of Duplicate share Certificate(s) in our/Above Name.

Date: 14/03/2022 Mr. S.K. Sivasubramaniam (Advocate)|

PUBLIC NOTICE

Notice is hereby given to public at large, on the instruction and
on behalf of my client MS. SHWETAMBARI D/o SHIVAJIRAO
JONDHALE (previously known as MRS. SHWETAMBARI ADITYA
KAPIL), that she had purchased a flat i.e. 1402, 14th Floor, ATLANTIS,
LODHA AQUA, Mahajanwadi, Dahisar (East), Mumbai, stands on the
survey number 107/1(Part), 1(Part), 108/2, 109/1 to 7&8(part), 10&18,
having area of 112.36 Sq. Mtrs. (Carpet) from Mr. Sandeep Bhatt on
30/03/2012 by executing agreement for sale, which is registered with sub-
registrar, Thane, bearing registration No. 2764/2012.

My client has lost the previous registered agreement pertaining
to aforesaid flat, executed between M/s COWTOWN LAND
DEVELOPMENT PRIVATE LIMITED and MR. SANDEEP BATT.

Now my client is willing to sale the aforesaid flat and hence due to
loss of previous agreement, if any person/s, bank, financial institution have
claim, right, title, interest or any other right with respect to aforementioned
flat premises, may can contact on 9082897228/9029344304 or advsatyaa@,
gmail.com, within 14 days from the date of publication of this Notice.

Any objection made thereafter will not be taken into consideration
and that shall be discarded.

Place : Mumbai Date: 17/03/2022

Address - Aashirwad Opp. Bandra Sd/-
Metropolitan Court, A.K.Marg, S.J. Pandey
Bandra (East), Mumbai-400051. Advocate
E-mail : advsatyaa@gmail.com High Court Mumbai
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TATA Power Company Ltd.
Registered Office: Bombay House, 24, Homi Modi Street, Fort, Mumbai - 400001

NOTICE is hereby given that the certificates for the undermentioned securities of Tata Power
Company Limited have been lost and the undersigned has applied to the company to issue
duplicate certificate for the said shares. Any person who has any claim in respect of the said
shares should lodge claim with the Company at its Registered Office within 15 days from this
date else the company will proceed to issue duplicate certificate

Name of the Shareholder(s) Kind of Securities & Face Certificate No Distinctive Nos.
Value. From To

LD Jain Equity Share, Rs. 1/- 880 17873371 (17874250

Vijay Laxmi Jain Equity Share, Rs. 1/- 880 17896531 17897410

Place : New Delhi
Date : 17/03/2022

Name(s) of shareholder(s)
LD Jain

PUBLIC NOTICE
Notice is hereby given to all public at large that my client SMT.
KSHAMA NANDADEEP VICHARE, is owner of Flat No. 14, Third
Floor, admeasuring 550 Sq.ft. (Built-up), “A” Wing, in the Building
Known as “Malhar Chhaya Co-operative Housing Society Ltd.,”
constructed on land bearing Survey no.59, Hissa No.5/7, lying and
being situated at Village- Gajbandhan Patherli, Tal. Kalyan, Dist.
Thane., within the limits of Kalyan Dombivli Municipal Corporation
and within the Registrar District Thane, Sub-Registrar District Kalyan
and more particularly described in the Schedule hereunder written,
[herein after for the sake of brevity called and referred to as the “said
Flat”].
It further appears that SMT. KSHAMA NANDADEEP VICHARE
had got the said flat from his husband SHRI. NANDADEEP
SHIVAJIRAO VICHARE by and under Agreement Gift Deed dated
15.05.2016 lodged for registration in the office of the Sub-Registrar of
Assurances, Kalyan-5 on even date at serial no. 3975/ 2016 as per
the terms and conditions mentioned therein.
Therefore if anybody has any objection, claim, right, title or share
etc. in the said flat, he may intimate to the undersigned in writing at the
address mentioned below within 15 days from date of publishing of
this notice failing which any such claim in or upon the said flat or any
part thereof shall be deemed to be waived. Objections raised after
wards will not be entertained.
Shop No.01, Laxmi Narayan Building,

Near Axis Bank, Katemanivali Naka, Sd/-
Kalyan (East)-421306 Dist.-Thane. Adv. D. NEERAJKUMAR
ufifdre 25
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NOTICE
Shri. Namdeo Bhikaji Chavan a Member of
the Apna Ghar Co-operative Housing
Society Ltd. having, address at Ambadi
Road, Vasai West, Thane - 401 202 and
holding flat/ tenement No 8, Building No. G-3
in the building of the society, died on
01.11.2011 without making any nomination.
The society hereby invites claims or
objections from the heir or heirs or other
claimants/ objector or objectors to the
transfer of the said shares and interest of the
deceased member in the capital/ property of
the society in the name of one of the Legal
heirs Mr. Jagdish Namdeo Chavan within a
period of 15 days from the publication of this
notice, with copies of such documents and
other proofs in support of his/her/their
claims/ objections for transfer of shares and
interest of the deceased member in the
capital/ property of the society in the name of
one of the Legal heir Mr. Jagdish Namdeo
Chavan. If no claims/ objections are received
within the period prescribed above, the
society shall be free to deal with the shares
and interest of the deceased member in the
capital/ property of the society in such
manner as is provided under the bye-laws of
the society. The claims/ objections, if any,
received by the society for transfer of shares
and interest of the deceased member in the
capital/ property of the society shall be dealt
with in the manner provided under the bye-
laws of the society. A copy of the registered
byelaws of the society is available for
inspection by the claimants/ objectors, in the
office of the society/ with the secretary of the
society between 10 A. M. to 5 P.M. from the
date of publication of the notice till the date of
expiry of its period.
Place : Mumbai Date : 17-03-2022
For and on behalf of
Apna Ghar Co-op. Housing Society Ltd
Agran /w .
Hon. Secretary
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